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1T WP-24059-2023
IN THE HIGH COURT OF MADHYA PRADESH
AT JABALPUR ,
WP No. 24059 of 2023

(VINIT AJMANI Vs MUNICIPAL CORPORATION AND OTIIERS )

WP/24093/2023, WP/24098/2023, WP/24101/2023, WP/24111/2023, WP/24123/2023,
WP/24144/2023, WP/281/2024, WP/283/2024, WP/384/2024, WP/595/2024, WP/628/2024,
WP/1029/2024, WP/1155/2024, WP/1197/2024, WP/1204/2024, WP/1212/2024,
WP/1256/2024, WP/1260/2024, WP/1261/2024, WP/1264/2024, WP/1266/2024,
WP/1270/2024, WP/1271/2024, WP/1275/2024, WP/ 1278/2024, WP/1282/2024,
WP/1289/2024, WP/1292/2024, WP/1295/2024, WP/ 1304/2024, WP/1312/2024,
WP/1317/2024, WP/1342/2024, WP/1347/2024, WP/1355/2024, WP/1359/2024,
WP/1362/2024, WP/1363/2024, WP/1365/2024, WP/ 1367/2024, WP/1369/2024,
WP/1373/2024, WP/6800/2024, WP/8533/2024, WP/8535/2024, WP/15698/2024

~ Dated :16-04-2026

Parties through their respective counsel.

In these writ petitions, the petitioners have challenged the notice dated
11.09.2023 issued under Section 307 (2) of the Madhya Pradesh Municipal
Corporation Act, 1956 by respondent No.2.

As per the Roster dated 06.11.2025, writ petitions pertaining to Municipal
Corporations and Municipalities are liable to be listed before DB-II when
directions for removal have been issued in a Public Interest Litigation.

Shri Agarwal, learned Senior Advocate, submits that iﬁ this case the notices

" have not been issued in compliance of any order passed in a Public Interest
Litigation by the High Court, but in compliance of an order passed by the NGT.
Earlier, these matters were listed before the Single Bench.

The office is directed to list these cases before the Single Bench.

(VIVEK RUSIA) (PRADEEP MITTAL)
JUDGE . JUDGE

f 4

~ Prar

gneuns 54 etted
wzf:‘i‘-‘

A
—————
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SR SETITS] i A
‘Bench Slngle Bench = ¥
N'O-T GO BEFORE HON'BLE SHRI JUSTICE SUJOY PAUL \&‘
(By Advocate) . |
Category MUNICIPALTIES-15300 By
M.P.Municipal Corporation Act 1956-15321 ?
M.P.Municipal Corporation Act 1956-15321
Act e o
Petitioner(s) | 1 VINIT AIMANI S/DM/Thru= SHRI JOGINDER LAL AJMANI i
BUSINESS R/O 1/45, ARERA COLONY, E-1, NAGAR TEHSIL HUZUR,
DISTRICT BHOPAL , Bhopal , MADHYA PRADESH
‘Respondent(s) 1 MUNICIPAL CORPORATION  © T T

BHOPAL THROUGH ITS COMMISSIONER MUKHYALAYA BHAVAN ANUGYA,
SHAHPURA BHOPAL , Bhopal , MADHYA PRADESH

2 THE ASSISTANT ENGINEER MUNICIPAL CORPORTATION BHOPAL

MUKHYALAYA BHAVAN ANUGYA, SHAHPURA BHOPAL , Bhopal , MADHYA
PRADESH

Petitioner Advocate(s)

ANKIT UPADHYAY-2003/2009

KABEER PAUL-1255/2016

DEEPENDRA MISHRA-1155/2018

Respondent. Advocate(s)

——
————i ol

RAMSAKHA KUSHWAHA[R-1 1-2566/2008

RAMSAKHA KUSHWAHA[R-2}-2566/2008

ANKITA KHARE[R-1]-1548/2014

ANKITA KHARE[R-2}-1548/2014
SARTHAK NEMA[R-1}-1382/2018
SARTHAK NEMAtR-Z]—1382/201 8
YASHOVARDHAN JAIN[R-1}-2028/2022

YASHOVARDHAN JAIN[R-2]-2028/2022

: Céveat No.

District .

BHOPAL

U/Section ;

217
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7 WP-24098-2023

IN THE HIGH COURT OF MADHYA PRADESH
AT JABALPUR
WP No. 24059 of 2023

(VINIT AJMANI Vs MUNICIPAL CORPORATION AND OTHERS' )

WP/24093/2023, WP/24098/2023, WP/24101/2023, WP/24111/2023, WP/24123/2023,
WP/24144/2023, WP/281/2024, WP/283/2024, WP/384/2024, WP/595/2024,
WP/628/2024, WP/1029/2024, WP/1155/2024, WP/1197/2024, WP/1204/2024,
WP/1212/2024, WP/1256/2024, WP/1260/2024, WP/1261/2024, WP/1264/2024,
WP/1266/2024, WP/1270/2024, WP/1271/2024, WP/1275/2024, WP/1278/2024,
WP/1282/2024, WP/1289/2024, WP/1292/2024, WP/1295/2024, WP/1304/2024,
WP/1312/2024, WP/1317/2024, WP/1342/2024, WP/1347/2024, WP/1355/2024,
WP/1359/2024, WP/1362/2024, WP/1363/2024, WP/1365/2024, WP/1367/2024,
WP/1369/2024, WP/1373/2024, WP/6800/2024, WP/8533/2024, WP/8535/2024,

WP/15698/2024 :

Dated.: 16-04-2026

Parties through their respective counsel.

In these writ peﬁtions, the petitioners have challenged the notice dated
11.09.2023 issued under Section 307 (2) of the Madhya Pradesh Municipal
Corporation Act, 1956 by respondent No.2. |

| As per the Roster dated 06.11.2025, writ petitions pertaining to
Municipal Corporations and Municipalities are liable to be listéd before DB-
II when directions for removal héve been issued in a Public Interest
Litigation, |

Shri Agarwal, learned Senior Advocate, submits that in this case the
notices have not been issued in compliance of any order passed in a Public
Interest Litigation by the High Court, but in compliance of an order passed
by the NGT.

Earlier, these matters were listed before the Single_ Bench.

The office is directed to list these cases before the Single Bench.

- ]
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Stage Motion Hcanng
[AFTER NOTICE (FOR ADMISSION) - CIVIL CASES]
63. NOT REACHED COVID-19)

Statutory Info. [1A No.15873/2025- VACATING STAY and FOR ORDERS (DEFAULT ’
e (1)LEGIBLE COPIES / TYPED COPIES PG. NO. 37.)]
Bench Single Bench - st

NOT GO BEFORE HON'BLE SHRI JUSTICE SuUJOY PAUL
(By Advocate)

Category MUNICIPALTIES-15300
M.P.Municipal Corporation Act 1956-15321

Encroachments

i Act
Petitioner(s) B 1 MAMTA YADAV S/D/W/Thru:- AWADESH PRATAP SINGH YADAV
FSH PLIRA MORFNA, TFHSII

R/O JABAR SINGH ADVQCATE KA BADA, GAN
MORENA CURRENT ADDRESS PLOT NO 40, GRAM KHUDAGANJ, TEHSIL
HUJUR, BHOPAL , Bhopal , MADHYA PRADESH

S ——

e —

e

1 MUNICIPAL CORPORATION
BHOPAL THROUGH ITS: .COMMISSIONER MU
SHAHPURA BHOPAL , Bhopal , MADHYA PRADESH

Respondent(s)
| KHYALAYA BHAVAN ANUGYA,

R, MUNICIPAL CORPORATION, BHOPAL

2 THE ASSISTANT ENGINEE
HPURA BHOPAL , Bhopal , MADHYA

MUKHYALAYA BHAVAN ANUGYA, SHA
PRADESH

Petitioner Advocate(s) ANKIT U PADHYAY-2003/2009

KABEER PAUL-1255/2016

DEEPENDRA MISHRA-1155/2018

—I_-'_i;spondent. Advocate(s) ADVOCATE GENERAL-7777/2014
RAMSAKHA KUSHWAHA[R-1]-2566/2008
RAMSAKHA KUSHWAHA[R-2]-2566/2008
ANKITA KHARE[R-1)-1548/2014

ANKITA KHAF?;E[R-2]-1 548/2014
SARTHAK NEMA[R-1]-1382/2018 ‘
SARTHAK NEMA[R-2]-1382/2018

YASHOVARDHAN JAIN[R-1]-2028/2022

YASHOVARDHAN JAIN[R-2]-2028/2022
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District BHOPAL T pitad

U/Section [
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/ Argrd TR A ﬁ?@mm@é'q?
5r. NO  LONE_ Area Capacity | Average FI
1 | 18 FTES] PR 32 MLD 11 s,gr: =
- 19 T ARG 20.5 MLD TS
= 8 TR FH 4.5MLD TEMD
4 = IS 06 MLD 3.5 MLD
5 8 mm 9.5 MLD 2.5 MLD
6 1 AT ¥R 3.5 MLD 03 MLD
7 | 5 fRi R 05 MLD 45MID
g 21 BT Bt 02 MLD 1.2 MLD
3 16 TR GIHES] 35 MLD 14,5 MLD
10 17 §g9g - 17 MLD 15,20 MLD
11 - 10 RIS Hal 13 MLD 12.29 MLD
. 12 20 MRXHAD 4MLD 2.11 MLD
13 5 FARI WSTUSTL | . 4.5MLD 592D
14 8 BT 10 MLD 9.06MLD
15 7 2 TR 4.5 MLD 3.89MLD
L 16 8 A1 WSl 8 MLD 3.03MLD
o r e SRS I | 25 MLD 24,12 MLD
TOTAL 204MLD 119.63 MLD
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Kﬁﬂo be Conﬁr‘m
S Area __ | Capacity |
, 1 Samardha 5 MLD

2 Arhedi 10 MLD
3 Khajuri Kalan 20 MLD
4 Char Imli 1 MLD
5 Mata Mandir 6 MLD

6 Ekant Park 13 MLD

7 Kotra 14 MLD

8 Banganga 10 MLD

9 Bawadiya Kalan| 32 MLD J

10 Bhanpur 60 MLD J

|Total= 171 |
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